Form -A

Form to be maintained by the warehouse licensee of the receipt, handling, storing and removal of the warehoused goods.

(in terms of Circular No. 25 /2016-Customs dated 08.06.2016)
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FORM-B
(See Para 3 of Circular No 25 /2016-Customs dated 08.06.2016)

Details of goods stored in the warehouse where the period for which they may remain warehoused under section 61 is expiring in the following

month.
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